21.04.2025

COURT NO. 26

PRONOUNCEMENT OF JUDGMENTS

HON"BLE MS.JUSTICE NEENA BANSAL KRISHNA

CLICK TO JOIN VC:

MEETING LINK: https://delhihighcourt.webex.com/meet/dhcecourtvcl

AT 2:30PM

1.CRL.M.C. 3859/2017
RAJAT PANDHI

Versus

THE STATE & ORS.

HIGH COURT OF DELHI
21.4.2025.

..... Petitioner
Through: Mr. Randhir Kumar & Mr.Keshav Pandey,
Advocates

..... Respondents

Through: Ms. Swati Bansal & Mr_.R.Rangarajan,
Advocate for Respondent No.2 Mr. Shaju Francis,
Advocate for Respondent No.3 Ms. Manika
Tripathi, Standing Counsel for Respondent No.4
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